
CENHIAL ADMIMSTEIATEVE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI

OA NO. 2005/2004

This the 20^ of August, 2004

HON'BLE Mil JUSTICE V.K,AGGARHAL,i::iJAmMAN
HON'BLE MR. S.A.SINGH, MEMBER (A) '

Sh. Bishamber,
S/o Sh. Paltoo Ran

ASM/KH, under SS/PTRD,
Pataudi Road Railway Station,
Distt. Gut;gaon.

(By Advocate; Sh. D.K.Sainmi)

Union ofIndia through

1. Hie Genei-al Manager,
Northern Railvw^r,
Baroda House,
New Delhi.

2. Asstt. Personnel Officer,
Delhi Division (N.R.),

' StateEntryRoad,
New Delhi-110001.

A 3. Asstt. Personnel Officer,
I Bikaner Division (N-W.R.)

DRM's Office, Bikaner.

Versus

ORDER ^ORAL)

ByJustice V.BLAggarwal, Chairman

Learned counsel for applicant states thatwithout prejudice tohis rights to

take up the matter administratively, with the,respondents, he does not press the

petition.

2. Allowed asprayed. OA is dismissedaswithdrawn.

(S.A SINda) (V.S. AGGARWAL)
Member (A) Chairman

'sd'


